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Bhakra Control Board 

2324. Shri BriJ Baal La!: 
Shri Visbwa Natb Pandey: 
Shri D. C. Sharma: 

Will the Minister of Irrl,atlon and 
Power be pleased to state: 

(8) whether it is a fact that Gov-
ernment have taken over the lunc-

tions and duties of the Bhakra Con-
trol Board following the ",-organisa-
tion of the Punjab; 

(b) If so, when and whether this 
Board has been reconstituted; 

(c) if so, the details thereof; and 

(d) the total amount of expenditure 
involved? 

The Minister of state In the MInis-
try or JrrIration and Power (Dr. K. L. 
Rao): (a) Yes. 

(b) The administration, maintenance 
and operation 0'1 certain works con-
nected with the Bhakra-Nangal Pro-
ject has been taken over by the Cent-
ral Government from 1-11-66, pending 
the constitution of the Bhakra Mana~­
ment Board. 

(e) The Bhakra Management Board 
will consist of:-

(i) a wholetime Chairman and two 
members to be appointed by 
the Central Government. 

(ii) a representative each of the 
Governments of Punjab, Har-
yana, Rajasthan and Himachal 
Pradesh; 

(iii) two representatives of the 
Central Government. 

The expenditure involved will be 
worked out after the Board is set up. 

Gold seized at Owallor RaUwaT 
StaUoa 

2385. Shri Bri,J Basi Lal: 
Sbri V!shwa Hath Pandey: 
8bri Shillllft: 
Shri Bakam CbaDd 

Kachhavalya: 

Will the Minister of FInane.. be 
pleased to state: 

(a) whether it is a fact that con-
traband gold weighing 1,300 tolas 
valued at Rs. 2,21,000 was seized at 
Gwallor Railway Station an the 1st 
November, 19M; and 




